FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF FLUID TRUCKAGE PRIVATE LIMITED

1 | Name of Corporate Person FLUID TRUCKAGE PRIVATE LIMITED

[0S

3 | Authority under which Corporate Person | RoC - KOLKATA
is Incorporated/Registered

4 | Corporate Identity Number/Limited | U60100WB2018PTC224842
Liability Identity Number of Corporate

person ]
5 | Address of the Registered Office and | 732/1A, NEW  ALIPORE, BLOCK-P, |

Principal Office (if any) of Corporate | KOLKATA-700053
Person

6 | Liquidation Commencement Date of |26.06.2025
Corporate Person

7 | Name, Address, Email Address, Telephone | NAME- SWATI SINGHANIA |
Number and the Registration Number of | ADDRESS; 1, Heysham Road, Kolkata, g

the Liquidator West Bengal-700020
Email: caswatisinghania@gmail.com “
Ph.: |
Regn. No.: IBBI/IPA-001/IP-P- l
01985/2020-2021/13214 \
8 | Last date for Submission of Claims 25.07.2025 1

Notice is hereby given that the FLUID TRUCKAGE PRIVATE LIMITED has commenced voluntary
liquidation on 26.06.2025.

The stakeholders of FLUID TRUCKAGE PRIVATE LIMITED are hereby called upon to submit a
proof of their claims, on or before 25.07.2025 to the liquidator at the address mentioned
against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

PN 2=
f:/ g oI ‘t‘
LSt = )
im0 N ;.‘,'.-" ] er
Date: 27.06.2025 Liquidator of FLUID TRUCKAGE PRTE LIMITED
Place: Kolkata Regn.No.: IBBI/IPA-001/1P304985/2620-2021/13214

- AFAvalid till 31% Dec,2025
Email id: caswatisinghania@gmail.com

Date of Incorporation of Corporate Person | 26.02.2018 ' - ' L
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72 | WEDNESDAY, 2 juLy 2025

orm No, INC-20 PUBLIC NOTICE i
x olice is hereby given that Follo No. 11/12728, Equity Shares of face value Rs.1/

F
Pm;:m 10 Rule 30 of the Companies Ni
corporation) Rules, 2014]
et °3L75m»3:.m""" Share Coriificata Nos. | Wo. of Shares
25061 110
55

A
KoLkars n, SRANCH

: NOTICE
Oy given that S|
hare Certiicate No (s) 47517 for 100 sharels
nos. 13110601 to 131 ot WS bl
10700 (both inclusive) of VESUY Sarani,
nd Floor, Kolkata-700001 [NIATS) rrmw:Mn:" ;”'é’éf"?ﬂ'&‘""" 3 77780
ion Section 13 of the| 43777671-437.
Companies Act, 2013 and clause (s) of sub-rule (5) o 2525317866-2525317920 91271 T . S
170440 [ 18

ala,

s Registered Office at P104, Taratolla Road, Kolk Vo
i Date: 17-06.2025

Rute 30 of the Companies (Incorporation) Rules, 2014
. 3869940722-3869940886
244358 | ]
House 37 Jawaharial Nehru Road,

It
’f,fs"fga'ce fg:e name(s)of JOGESH DEVIPRASAD :
3 n
"have now appiied to the Gom caestare [ [ pabtPELE
f e Company forissue of dupficate s Asst  Nagarthuba, P.O.- Akram, In the matter of
the above. Any person having any objection to the issue of ;’;W'ﬂ’ %,‘ N 743263 (Wegi gur S Habr, Intllect Studlo Prvate Liniled, a0 exsing 8081822657-8081622821
od gal). fmmg‘i:\ o e of e Compares At of TTC Limited, having its registered office at VII'I"":HM‘“ o q
regis office at 2B Grant Lane. isterad in the name O Ini A
Kallata 700 071, Idla maistead n e e ¢ PR 10 B el
for Issue dupllcztacerﬁﬁcm,Anypetswmmsw

Dist-24 Pargess
R”Rmd, Nagarthuba, Habra,

s
a0, %‘m), PIN-743263 (Wes! Bengai)

Dist-24
,,,,m.ww" Nagarthuba, Habra,

Kolkata-700012, W India.
...Applicant g o
NOTICE SEEKING OBJECTION FOR SHiTIG. | | Modaknhaye applied o the company f
i OF REGISTERED OFFICE claim In respect of the said shares ce
Aot s hersby ghven i e Genwral Puchc e he) - |within 15 days ofte publication of this notice.
]

cate(s) in lieu of said onginal share certificate(s), is request

AN Apereto withthe Company al the above address o W

oo LEMENT SERVICES (F)LTD., RASOI COURT, 20RN
tice, olkata-700001, in writing, within 15 days from the dafe e

pany

Govemment under Section 13 of the Companies Act,

basis on 09-09-2025 from 11 AM to 5
Rs. 10,24.24,858.73 with further interest from as on date due to the bank /secured
creditor from you. The reserve price Is Rs.44,41,000/- and eamest money deposit

a Dad 444001 Tha Camirad accal

Name & Address of the shareholder(s)/ Legal heir ]
s J%GSSSH D'EWSZZ&D"%}EL 303, JG‘WW(% ), PIN-743263 (West Bengal), k5
kruy hall, i seeking confi of alteration of th
ipo Guest House, BN Towntal [ [DSHPARLS o € uction sale notice for sae of Wenrancumat esocaiona b Compar nlems
i) Stal tion and Reconstruction mMmovable Assets | [0 the Specal Resoluton passed at the Exta-
& { Security Interest A of Flnal.lclal Assets ang | [Ocirer Coresiesing ki on 20hApr, 202311 1 FORMA
et 2002 read with proviso to i e Carpeny b e s fcgosd PUBLIC ANNOUNCEMENT
the Security Interest (Enforcement) g jjos 2;:2 M o e L b Rw;nm&;oﬁff v
FORM B , the Bank An . i (Voluntary Liquidation Process) 3
. 1. apernmest e BT T osas s Sranted 10 you various creci acltes | | o oo o o Fogoueed O b FOR THE ATTENTION OF THE STAKEHOLDERS OF
gng o Jed by Us and (i ém;luné o \gggrvle hereunder details of varioys | [ CemPany may deliver either on the MCA-2fporial FLUID TRUCKAGE PRIVATE LIMITED
ency and Bankruptcy Board of India (Liquidation Process) i Lida utstanding dues thereunder as on the y fiing complaintform o T JName of Corporate Person FLUID TRUCKAGE PRIVATE LIMITED
dalaﬂ"fl""m'. cause 10 be defivered of send by registered post of 5 {Dalo oration of Corporale Person | 26.02.2018
holders of E C BOSE AND COMPANY PRIVATE LIMITED (Amountin Rs,) |  [nsherobjections supported byanaffdavitsiating the| [} = L= = S CROUGTA
Type of faclity 0 o nature of hisher inerest and grounds of oppositon o 3 [Pthory underwtich Corpas Person
RS [ DETAILS =) i duts g S aser Region, atheaddross| || |'s Incorporated / Regis e
{Taml on date Corporate Bhawan, 6th Floor Piot No. IIF/16, AAIIF, 7 |Corporale Identity Number / Limited| U60100WB201
| ECBoseand Company Privats Limited Rajarhal, New Town, Akandakeshari, Kolkata- dentity Number of Corporate,
Working ; jarhal, ) : Liability Adentity
rate Debtor | 15-06-1962 ‘w’a”mm Rs.2,00,000,00,00 700135 within fourteen days of the date of publication
rate Debtor is l RagiulmrA ;; Companies, Ministry of, m 2427210000008 R ki) o,mw Rs. 7,95,95,656.83 of this notice with a copy (o the applicant mﬂmal 75, [Address of the R9?|s|emd Office and] 732/1A, NEW ALIPORE, BLOCK-, KOLKATA - 700053
< Corporate Affairs, Kolkata, m — 95,45,000. Rs. 2,28,29,201.90 i a Principal Office ( any) of Corporate Person
vied Labity j U61200WB1962PTC025531 TOTAL Rs. 2954500000 Rs.10,24,24,858.73 s ,‘,mmzu::? 5] quuidr:;;unecr!g:mennamenl Dats of| 26.06.2025
anciprincial I 134, St Georga Terraca, Hasunge, Kowaia] (2, The aforesald crodit "‘fﬂﬁ';’i;ﬁ,’:},‘e‘?ﬂ gas";: ;adl: are secured by the following [ [ RAJENDRA SHRIKRISHNA BHAVE 7. |Nome, Adires, Emal Addess, Tekphane NAVE ssvgm ;smgxm T
B0 s (part to Bank)- le:01-07- f Number and the Registration Number of it B !
.4 i) QM of aimeasurng Demarcated Open Vacant Land, rg.t;:tedaaarnl::ma- Nagarthuba, | LT22Xek8 b forseert] ol oot Bengal 10020 et com
“date of | 20062025 Copy of order provided by the JLNo,81,DagNo.320,R S Knatian Nos.6254168, L R DagNo.2199,2200, Holding i 1P-P019852020:2021/13214
erstwhile RP fo the Liquidator over mail Nos 256/138, Gourbanga Road, P.S.-Habra, Ward No-16, under Habra Municipaty, Regn. No.  [BBAIPAD01
dated 25 06 2025 Distt- Norih 24 Parganas, Pin Code-743263. Wes! Bengal owned by 8. [Last date for Submission of Claims 25.07.2025
: m:; bt:'s / g;% D;tgar "?:;’3;’3;‘, ;ln.- IBBUIPA- 1.SmtKabita Roy, WIO. Rajeddp Roy & 2. Kuman Rajrupa Roy, D/O Rajdeep Roy. Notcs is hereby given that the FLUID TRUCKAGE PRIVATE LIMITED has commenced voluntary
65420 952 : liquidation on 26.06.2025 L
fator, a5 | 11C, Ram Mohan Dutia Road, Kokala- u : GE PRIVATE LIMITED are hereby called upon to submit
T M e sremarreare || | On the North: By Rafdeep Roy. On the South: By Road. On the East: By Madan Paul & mgﬂfﬁzﬁﬁ:ﬁ E;’: gof;)zf, o th quidator ! the address mentoned against
sed for | ECBLIQ2025@GMAIL GOM Others. On theWest: By SujitPaul & Khukurani Paul. | |ilem7.
3. The said credil facilties, have been classified as Non-Performing Asset (NPA) with EAST COAST RA' LWAY The finandial creditors shall submit their proof of dlsims by electronic means only Al gther
: | 19-07-2025 offect from 31-03-2016 In accordance with the directions/guidalines issued by the Tender Notice No, ETCECONIIBBS | [ stakenolders may submit the proof of claims in person, by post or by electronic means.
“ompany Law Tribunal, Kolkata Bench, Court - , has Reserve Bank of India, Consequently, notice u/s 13(2) of SARFAES| act was issued byl 25025, Dated : 24.06.2025 Submission of falsé or misleading proofs of claim shll atract penaltes.
10f the E. C. Bose and Company Privats Limilted on on 04-04-201 and possession /s 13 (4), (Rule 8(1)) of SARFAES| Act was obtained = = i o TRUCKA e P
on 24-10-2016. " ¢ i~ AFA vaiidtil 31st Dec 2025
any Private Limited are hereby called upon to submit . . Date  27.06.2025 .
2 3 . Notice is iven fo you that the aforesaid property mortgaged/charged o : Email id:
72025, b the o ot o s mansones | [ 800 B AL 0 TLAS 16 WHERE 15 BASIS” “AS 1S WHAT s iy s
PM through e auction for recovery \
N ACPL ‘i
1

aims with proof by electronic means only. All other
person, by post or by electronicmeans.
ims shall attract penalties
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+ will nnt b sold below the reserve price. [ | MR 0 oo
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DURGAPUR MAHILA CO-C

1st ADDA Admn. Bldg. 1st Floor, City Centre, Du

Balance Sheet As on :

Liabilities
Amount (Rs.) Particulars \
2023-24
Authorised Share Capial
(1,00,000 °A" Class shars
@ Res. 100/- each) (1,00,000 ‘8" Class
Share @ Rs. 100/ each)

Details
Sch. No.

Amount (Rs.)
202425

20000000.00
—_—

8457929.00 | Share Capial (Paid Up)

169584.37 | Partal Share Capial

65500.00 | Loan Link Share
20921514.00 Rese«veFm'n&Olhe(R;serva
123851814.67 | Daposi & Other Accoun
5958101.00 | Interest Payable & Others
204389800 OverduelnmslaResef}'_ﬁ
12166060.05 | Other Liabites & Provsi
1216958.17 | Profi & Loss ppropriziondlc (UD. Proft)

8364729.00
169439.37
165400.00

Sch-2 | 2149551500

Sch-3 {120324907 59

Sch4 | 504209300
336984800

131229515

88634378

Sch.-§

|rsososr |
575635028 |

-““3‘“\%:@&.‘]'

1348254
Contingent Liabites (OEAFund) Rs-3

Sdl-
Ashima cnak;ﬂm
Chairpel
Durgapur Mahia Cr0p 82K o

Sd-
Srilekha Roy Sarkar
Vice-Chairperson
Durgapur Mahila Co-Op. Bank Ltd.

AUDITOR'S C
bove Balance Sheet as at 31.03.2025 a
a::m m@;\s we have required}lrrt\‘o\g clxpinions m
obtained all informatie 12 report of even date. The Balance
with the law&sub)ed‘“wse i:‘m,msgi\(antuusanclassr\ownbytrm
the best of our 'I\WWM separate report as required under the Ac
bean kept subject 100U

We report that we have




